HIGH COURT OF JAMMU AND KASHMIR
AT JAMMU
| Prirongh. Whats App Viden conlerencing)
EMG-URM{M) No. 12020
EMG-CrIM No. 12020
EMG-CriM No.272020

EMG-CrIM No. 32020
EMG-CriM No. 472020

M/s Digital Vision and others -..Applicant{s )/ Petitioner(s)

Mhrough == Myr. Vikram Choudhary, Sr. Advocate
with Mr. Pranav Kohli, Advocate.

LT, of Jammuy and Kashmir ... Non-applicant/Respondent
Through :-

Coram:  HON'BLE MR. JUSTICE PUNEET GUPTA, JUDGE

ORDER
EMG-CriM No. 122020 :
The instant application sceks extension of time in making the
deficiency in the court fec.
Fﬂhmwhlﬁwmnmnjlcmmi
mn permitted to complete the deficiency in the court fee in
ﬂmﬁmﬁt bel:qm 16/GS dated 29.03,2020.
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Prayer is allowed. Filing of certified copy of F.LR No. 33
dated 03.03.2020 at the time of filing of the petition is dispensed with.

Disposed of accordingly.

EMG-CriM No. 4/2020 -

The instant application secks exemption from filing some
defective pages in the bail application and further secks permission to cure
the defect by filing the legible pages before this Court after the lock down
is lified. :

For the reasons stated in the application. it is allowed.

Disposed of accordingly.
EMG-CRM(M) No. /2020 & CriM No. 2/2020 :

Notice to the respondent in the main petition as well as in the

Listfor consideration on 20,04.2020.
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